
THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSA,II, TIAGALAND, iIIZORAM AND ARUNACHAT PRADESH)

NO.HC.Vrr-60 I 2006 I L54O I A

From Shri Saptarshi Garg ,
Jt. Registrar (Vigilance),
Gauhati High CouO
GuwahaU.

To, Shri Ratnadip Bhattacharjee,
Special Judge NDPS Court,
(Attached as Faculty at Judicial Academy, Assam).

,r4
Dated Guwahati ,h"2\ March,2022.

Sub:- StaUon leave permission.

Ref:- No. Sp|[/NDPS/42 dated t6.03.2022.

Sir,

With reference to the above, I am directed to inform you that your prayer for

station leave permission from 18.03.2022 to 20.03.2022, has been granted.

Yours faithtully,

.e&l-

JT. REGISTRAR ffIGILANCE)

Memo NO.HC.Vrr-60/2006/1s40(A)/ dated z )'o9' ) O >t-

Copy to.

1.The Project Manager, Gauhati High Court.

I


